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§. 3177] TS FeeehY, QAT TS 16, 2025/3M9TE 25, 1947
No. 3177] NEW DELHI, WEDNESDAY, JULY 16, 2025/ASHADHA 25, 1947
LEENIRGIREIC D]

e faeett, 16 TS, 2025
FAT. 3247().— "Brqaa" g fEataeme sfaaw, 2025 (2025 FT 11), H =T 22 6

ST-4TT 2 % 717 afed "Frgae ggar feafaemey aikfagw, 2025, #it 7= 8 & e |, "Hrad”
AEFAIT FArafa=me, AviE, eI it FEARET TUE FT 754 TagRT 16 AT, 2025 7 =71 Sar 2|

2. FTAFRTT TRUE F oA § Aeferiad gaeT gir-
1. | Fordfa, "ErEe” agEl gEarEe - sege
2. | A< g, JUT gi=d, Ggadl #31ad, 9T qLhT
TEHTAT HATAT o TP AT ST S FUL o T T ATARET
3. | G AT (IR | TH(F), GETdr Ha1ad, 9 d3hT
TN, AT, TIURSHET o7 sehtens & amfAfde aae

4747 G1/2025 )
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Terer fAers, TP Tgary A e (TaeTEE)

T HgTIae, SeAmTd s e, gt i s arfior e 3% (|mare)

=T, TH. FIAA, S FEAFRRT [Heed, TP Arfcerht A a1 (THUES )

T HEITe UF qr=, Hf ST g, g, aredir o a9 (i)
TR T (IHTTHT F ST IY)

TR ATeET JEaT, "Brae” agant gHarEd

9. | wrREe HAT fig wEa, "BrE” agert gEaer

HEHT & § T&ATT S fadas

10. | =t . Fo, I qET FTAUTAF, T T TERET aF 3 Hor FiAfaaAv forfaes

11. | = ST Fgar, e Aaers, [ agard 3o e 89 forfies

12. | fF 7o 3=, e fAQers, Sfaeigia aghil Toaee (AT T werid)

qae-a~a

N|o| ok

®

13. | Foat=a, "Brqae" qagart JEataer

3. o HEET % SAATET, ATHATSE TEETT HT HIAHTA qF a9 T Tater & forw gt |
4, Tg HEAH ITTAFTLN o AHIGT | ST AT 1T 2 |

[FT. . ¥-17/1/2025-TH=]

AT T AT, GIFT 91

MINISTRY OF COOPERATION
NOTIFICATION
New Delhi, the 16th July, 2025

S.0. 3247(E).— In pursuance of statute 8 of the “Tribhuvan” Sahkari University Statutes, 2025, read with
sub-section 2 of section 22 of the “Tribhuvan” Sahkari University Act, 2025 (11 of 2025), the Executive Council of the
“Tribhuvan” Sahkari University, Anand, Gujarat, is hereby constituted with effect from 16" day of July, 2025.

2. The constitution of the Executive Council shall consist of the following Members:-

Vice-Chancellor, “Tribhuvan” Sahkari University - Chairperson

Financial Adviser, Secretary, Ministry of Cooperation, Government of India

Joint Secretary and above level officer from the Ministry of Cooperation

3. Joint Secretary (Cooperation to Prosperity), Ministry of Cooperation, Government of India
Representatives of NCDC, NABARD, NFDB and RBI
4. Managing Director, National Cooperative Development Corporation (NCDC)

Chief General Manager, Institutional Development Department, National Bank for Agriculture and Rural
Development (NABARD)
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Dr. S. Kannappan, Senior Executive Director, National Fishery Development Board (NFDB)

Chief General Manager & Principal, College of Agricultural Banking, Pune, Reserve Bank of India (RBI)

Nominated Members (on rotation basis)

Prof. Madhavi Mehta, “Tribhuvan” Sahkari University

Prof. Seema Singh Rawat, “Tribhuvan” Sahkari University

Domain Experts from Cooperative Sector

10. Sh. D. Krishna, Former Chief Executive, National Federation of Urban Cooperative Banks
11. Sh. Jayen Mehta, Managing Director, Gujarat Co-operative Milk Marketing Federation Ltd.
12. Sh. Balu lyer, Regional Director, International Cooperative Alliance (Asia and Pacific)
Member-Secretary
13. Registrar, “Tribhuvan” Sahkari University
3. The tenure of nominated members, other than ex-officio members, shall be for a period of three years.
4. This issues with the approval of the competent authority.

[F. No. K-17/1/2025-MoC]
ANAND KUMAR JHA, Jt. Secy.
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